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Counsel for petitioner present and submitted that the petitioner has filed

affidavit and bank Statement u/s 9(3)(b) &(c) and other required statutory

formalities to be complied as per IB Code, 2016. She also stated that the notice

sent to the respondent returned unserved. At this stage counsel for respondent

caused appearance. Counse] for petitioner is directed to furnish copy of the

petitioner and other documents relied upon to the other side. For hearing

submissions of both the counsel, time enlarged at request. Put up on 07.08.2017

at 10.30 A.M.
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(K. Anantha Padmanabha Swamy)
Member (Judicial)
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